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PR No0.19/2026

Niveshak Shivir to be held on March 27, 2026 in the city of Bhubaneswar, Odisha

The Securities and Exchange Board of India (SEBI) and the Investor Education and
Protection Fund Authority (IEPFA), Ministry of Corporate Affairs, are jointly organizing
the sixth “Niveshak Shivir’ at Bhubaneswar on March 27, 2026 in collaboration with
Market Infrastructure Institutions (Mlls) and concerned Registrar and Transfer Agent

(RTA).

The participating Mlls are BSE, CDSL, NSE and NSDL and RTAs are KFIN
Technologies Limited, MUFG Intime India Private Limited, Bigshare Services Pvt. Ltd.,
CAMS etc.

The objectives of Niveshak Shivir are as below:

e Facilitate the transfer of unpaid dividends (held for 6-7 years)
e Assisting with KYC and nomination updates with the company.
¢ Resolving pending IEPFA claims of unclaimed and unpaid shares and

dividends.

The venue details of the Niveshak Shivir are as under:

Event Square, Near Hotel Swosti Premium,
Jaydev Vihar, Bhubaneswar, Odisha - 751013

Date: March 27, 2026 Time:10 AM to 4 PM
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For further details and registration, please click here. For entry into the Niveshak
Shivir, the shareholders or their representatives are advised to bring their official

government identification documents like Voter ID, PAN card, Driver’s license, etc.

Mumbai
March 25, 2026
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https://docs.google.com/forms/d/e/1FAIpQLScKRHhSxDZGAY55-PIL4-PSO1ymU-yMpNZw3b3rdNa5mdHtmw/viewform?usp=header

